
~, if se, wbethel' .. .Jaau.,. last 
it had registered a sharp decline of 
15 per cent this year; 

(c) whether the latest overall figUll'e 
for the last ten months of 1979.80 
show a 8hortfall of 19 per :::ent 
.against in April, 1978-79; 

(d) if eo, what were the main 
causes d1 this shol'!tfall; 

(e) what were the major itelns 
which accounted fOr this shortfall 
during January-April, 1979; and 

(f) what steps are being taken by 
Government to imprOVe the engineer-
ing goods export? 

THE MINISTER OF COMMERCE & 
STEIL AND MINES (SHRI PRANAB 
MUKHERJEE): (a) to (c). Yes, Sir. 

(d) The main causes of the de~hne 
in the export of engineering gouds 
during 1979-80 have been the shol·tages 
of essentIal inputs like steel, pig iron, 
aluminium, coke, coal, high speed 
diesel oil, furnace oil etc.; disruption 
in power supply; infrastructural dIffi-
culties iike congesticn at ports, lack of 
shipping facilities etc., labour problenls 
and general decline in the englneer-
ing industry in the country. 

(e) The major items which 'lccount-
ed for this shortfall during this period 
are industrial plant and machinery 
sleel struC'turals electric wire3 and 
cables, steel pipes and tubes, bright 
bars, ferrous hollow wIre, sanitary 
castings and aluminium products, 

(f) The Department of Comn1crce 
have already taken up the matter of 
the supply of essential raw ma(~rials 
and inputs like steel pig ircn, alumi-
nium, coke, coal, high speed diesel oil, 
power etc. to the units engaged In ex-
port production of engineering goods 
with the concerned Ministries. Infra-
structural difficulties like conge3hon in 
ports lack of shipping facilities etc. 
are ~ught to be removed in consulta .. 
tion with the concerned authorities. In 
addition, the Department, of Com"nerce 
are undertaking a number of export 
promotion measures web as tlokUng 

of .and J;Wti~tipn in trade tai~s .w... 
road, deputation 01 trade del.e.aaUoDs 
and market survey teams to selecte<1 
countries, dissemination of mal'"ket in-
telligence to the exporters through the 
Eneineering Export Promotion (.'oua. 
cil, etc, in order to boost the eXJ)Ort 
of engineerine pocHe 

Request from Iran for supply of essen-
tial iteJQs 

1449. SHRI CHlRANJI LAL: Will 
the Minister of COMMERCE be pJ.~sed 
to state: 

(a) whether Government have re-
ceived any request from the Iran 
Government for immediate supply of 
essential items of consumers goods 
and engineering items; and 

(b) if so, action taken thereon? 

THE MINISTER OF COMMERt"E & 
STEEL AND MINES (SHRI PRANAB 
MUKHERJEE) (a) and (b): IndIca-
tions have been received by ....iovem .. 
ment in recent months that Iratli ur-
gently requires a number of He!ns. i.n-
cluding agricultural and food prod .lcts;, 
drugs and pharmaceuticals, C'nd en-
gineering goods. Concerned orgmusa-
tions, both in the public and private 
sectors, have been asked to examine 
the possIbilities of effecting f- lP.tll1es 
for necessary follow-up action. 

Steel Yard in Jaipur 

1450. SHRI MANPHOOL SINGH 
CHAUDHARY: Will the Minist.er of 
STEEL AND MINES be pleased to 
state: 

(a) whether it is a fact that the 
pre3ent Steel Yard in Jaipur is in-
convenient to the traders as also to 
the public, it remains closed for most 
of the time and is unsuitable for 
heavy traffic; 

(b) whether the Centre propoSe to 
set up a Steel Yard alGng the rail-
way track in Jaipur;. and 

( c) if so, the details thereof? 



'DHE ¥1M-ISms. Qr COM!4EBCE " 
BTEEL AND MINES (SHBI PRANAB 
.MUICHERJIZ): (8) The .stocleyard is 
kept open durin,g working houri. It 
has been located at the available 
si1e having regard to all relevant con-
siderations including convenience at 
customers, availability of railway sid-
ing etc. 

(b) & (c). Setting up of stockyards 
etc. are matters of commercial nature 
to ,be decided by the producers them-
sel~es taking into consideration vari ... 
ous relevant factors. SAIL has no 
such proposal under consideration at 
present. 

Go!d Mines in Chittor Di9trict 

1451. SHRI P. lRAJAGOPALA 
N AIDU: Will the Minister of STEEL 
AND MINES be pleased to state: 

(a) whether Government found 
gold in Bisanattam mines in Chitt~r 

District; and 

(b) if so, whether Governrr.ent are 
contemplating to develop the above 
mines? 

THE MINISTER OF COMMEHCE, 
STEEL AND MINES (SHRI PRA-
NAB NfUKHERJEE): (a) and (b). 
The Bisanattam gold mine in ChittoI' 
District was being worked for inter-
mittent periods from 1893 to 1956. The 
minp has been closed for the last 2:4 
years and there is, at present, no pro-
posal to reopen and develop it. 

Ad hoc Workers WOI"Idac' at Head-
quarters of SAIL 

1452. SHRI T. S. NEGI: Will the 
Minister of STEEL AND MINES be 
pleased to state: 

(a) the number of ad hoc workers 
working at HeadquarterQ of the Steel 
\uthorlty Of India Limited; 

.. 
(tb) the number of thoae who have 

Tendered a 'oontlh uot.rs '3ervice tor 240 
days Or more; 

~e) the Dumber o! workers 8tIt 'of 
-these who have been re,ularised; 
and 

Cd) the reasons for not regular.i.s-
ing the remaining workers who have 
put in 240 days' continuous service? 

THE MINISTER OF COMMERCE, 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) Presum~ 
ably the reference is to persons work-
ing on daily wages. There are 22 per-
sons working on ~ daily wages at Head-
quarters of the Steel Authority of 
India Limited, New Delhi 

(b) 9 of the 22 persons working 
on daily wages at SAIL Headquarters 
have put in inore than 240 days of con-
tinuous service (2 in Class III cate-
gory and 7 in Class IV category). 

(c) None of the above 9 employees 
nas been regularised so far. 

(d) Regularisation of Class III 
workers could not be done because 
their names \vere not sponsored by 
the Employment Exchange during the 
recruitment for this category' in the 
past. Class IV workers could not be 
regularised due to non availability of 
posts. 

Selection of certain Trades and Indus-
tries tor Special Tax Scrutiny 

1453. SHRI CHINTAMANI 
GRAHl: Will the Minister of 
ANCE be pleased to state: 

PANI-
FIN-

(a) whether Government propose 
to choose certain trades and indus-
tries for special tax scrutiny where 
blackmarketing is rampant; and 

(b) if so, which are the trades, 
where blackmarketing has been 
detected? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (8) Yes, 
Sir . 

(b) Trades and industries in which 
there is considerable tax evasion and 
blackmarketing are being identified 




